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Supreme Court [9]

Abhijit Pandey v. State of M.P., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 107

Gloster Ltd. v. Gloster Cables Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 105

Hemalatha (D) v. Tukaram (D), (Rajesh Bindal and Manmeohan, JJ.), 2026 SCC OnLine SC 106

Mostari Banu v. Election Commission of India, (Surya Kant, C.J. and Dipankar Datta and Joymalya
Bagchi, JJ.), 2026 SCC OnLine SC 104

Nawal Kishore Meena v. State of Rajasthan, (J.B. Pardiwala and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 103

Sk. Arif'v. Commr. of Customs, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC

3064

State of Odisha v. Mesco Steel Ltd., (Dinesh Maheshwari and Sudhanshu Dhulia, JJ.), 2022 SCC
OnLine SC 2536

Union of India v. Ashoka Estate (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3063

Yogamaya M.G. v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC
102

Allahabad High Court [14]
Anjana Rana v. Navin Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 58
Islam v. State of U.P., (Salil Kumar Rai and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 53
Kashmiri v. U.P. SRTC, (Sandeep Jain, J.), 2026 SCC OnLine All 56
Kuldeep Kumar v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 59
Laxman Prasad Mishra v. National Insurance Co. Ltd., (Sandeep Jain, J.), 2026 SCC OnLine All 55
Manjoo Devi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 50
Nagory Foster (P) Ltd. v. Union of India, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 52
Neelam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 51
Netram v. State of U.P., (Nalin Kumar Srivastava, J.), 2026 SCC OnLine All 54
Ramesh Chandra Singh v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 60
Shiv Darshan v. Collector, (Irshad Ali, J.), 2026 SCC OnLine All 62
Tandon & Co. v. Debt. Recovery Tribunal, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 57

Veena Singh v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 61

Vijay Kumar v. Prabhandak Aryakanya Madhymick Pathshala, (Subhash Vidyarthi, J.), 2026 SCC
OnLine All 63

Andhra Pradesh High Court [8]

A. Srirangam Dora v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, JJ.),
2026 SCC OnLine AP 192

Alla Yagnika v. Alla Vinya Kumar, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 190
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K Dileep Kumar v. Mother of Victim, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
186

Kollipara Naga Rajesh v. State of A.P., (B. Krishna Mohan, J.), 2026 SCC OnLine AP 191

Munchester v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP
193

Pindiboyina Karthik v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
188

Sandeep Rama Sankar Upadhyaya Sandeep Beraram v. State of A.P., (Dr Venkata Jyothirmai
Pratapa, J.), 2026 SCC OnLine AP 187

Tanala Satyanarayana v. Tanala Rama Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 189

Bombay High Court [6]

Aditya Birla Housing Finance Ltd. v. Axis Bank Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 229

Ashok Janrao v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2026
SCC OnLine Bom 232

Avinash Anant Jadhav v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad,
1.), 2026 SCC OnLine Bom 234

K & M Sheltors (P) Ltd. v. Municipal Corpn. of Greater Mumbai, (Shree Chandrashekhar, C.J. and
Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 231

Sameer Shirish Gandhi v. State Election Commission, (Shree Chandrashekhar, C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 233

Yusuf Khan v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2026 SCC OnLine
Bom 230

Calcutta High Court [22]
Abdul Chiddik Mistry v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 462
Bijoy Kumar Bhunia v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 464

Board of Major Port Authority v. Marinecraft Engineers (P) Ltd., (Debangsu Basak and Md.
Shabbar Rashidi, JJ.), 2026 SCC OnLine Cal 446

Cholamandalam MS General Insurance Co. Ltd. v. Pinki Garai, (Biswaroop Chowdhury, J.), 2026
SCC OnLine Cal 452

Foodimentary India Ltd. v. Raghunath Exports (P) Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine Cal
455

Hena Naskar v. Sanjib Safui, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026
SCC OnLine Cal 454

Indian Railway Thikadar Mazdoor Congress v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC
OnLine Cal 463

Jaydeep Maji v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 460
Kalpataru Agroforest Enterprises (P) Ltd. v. SBI, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 456
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Kanak Barick v. Janmanjaya Pandey, (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
JJ.), 2026 SCC OnLine Cal 453

L & T Finance Ltd. v. Nitesh Kumar Dua, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 449

L & T Finance Ltd. v. Sai Tex Tools, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 447

L & T Finance Ltd. v. Salasar Enterprises, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 448
MECON Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 467

Mohd. Siraj Ali v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 466

Mohd. Wasim v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 459

Panchkoti Commercial (P) Ltd. v. Srei Equipment Finance Ltd., (Shampa Sarkar, J.), 2026 SCC
OnLine Cal 450

Sannistha Banerjee v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 461
Satarupa Ghosh v. Baidyabati Municipality, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 465

SRG Earth Resources (P) Ltd. v. Basu's Industrial Oil & Chemical, (Arindam Mukherjee, J.), 2026
SCC OnLine Cal 457

Sudam Bhowmik v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 451
Sumon Ghosh v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 458

Delhi High Court [11]
Adil v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 219
Alauddin v. State, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 221
Kajal v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 220
Kawaljit Kaur v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 228

Maruti Traders v. Itron India (P) Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2026 SCC OnLine
Del 224

OP Singh v. Registrar, Delhi Skill & Entrepreneurship University, (Prateek Jalan, J.), 2025 SCC
OnLine Del 10586

Pratap Chandra v. Manish Sisodia, (Jasmeet Singh, J.), 2026 SCC OnLine Del 222
SFDC Ireland Ltd. v. CIT, (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC OnLine Del 226
Somnath Bharti v. Satish Upadhyay, (Jasmeet Singh, J.), 2026 SCC OnLine Del 223

Sunil Kumar Tiwariv. State (NCT of Delhi), (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC
OnLine Del 227

Union of India v. Vidya Sagar, (Amit Bansal, J.), 2026 SCC OnLine Del 225

Court of District Judge [3]

National Investigating Agency v. Aasiya Andrabi, (Chander Jit Singh, J.), 2026 SCC OnLine Dis Crt
(Del) 5

State v. Naresh Chaudhary, (Preeti, J.), 2026 SCC OnLine Dis Crt (Del) 1
State v. Naresh Chaudhary, (Preeti, J.), 2026 SCC OnLine Dis Crt (Del) 6
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Gujarat High Court [4]

Bhupendrakumar Naginbhai Mayavanshi v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.),
2026 SCC OnLine Guj 70

Karan Daljit Gambhir v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 71
Parulben v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 69

Ramanbhai Shankarbhai Patel v. Mahendrasinh Tarasinh Sardar (Dhariwal), (Maulik J. Shelat, J.),
2025 SCC OnLine Guj 5802

Jharkhand High Court [6]

Chandramuni Urain v. State, (Sujit Narayan Prasad and Arun Kumar Rai, JJ.), 2026 SCC OnLine Jhar
70

Himadri Banerji v. CIT, (M.S. Sonak, C.J. and Rajesh Shankar, J.), 2026 SCC OnLine Jhar 72

Joydeep Chakraborty v. Payal Banerjee, (Sujit Narayan Prasad and Arun Kumar Rai, JJ.), 2026
SCC OnLine Jhar 68

Pramoda Kumar Behera v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2026 SCC OnLine
Jhar 67

Ram Subhag Singh v. State of Jharkhand, (M.S. Sonak, C.J. and Rajesh Shankar, J.), 2026 SCC
OnLine Jhar 71

Saroj Kedia v. State of Jharkhand, (M.S. Sonak, C.J. and Rajesh Shankar, J.), 2026 SCC OnLine Jhar
69

Jammu and Kashmir High Court [18]
Amar Stone Crusher v. R. Gopinath, (Sanjay Parihar, J.), 2026 SCC OnLine J&K 22
Anamta Akhter v. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 33
Arfaan Nadeem v. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 26
Deepmala Kotwal v. State (UT of J&K), (Sanjay Parihar, J.), 2026 SCC OnLine J&K 37
Girdhari Lal v. Power Grid Corpn. of India Ltd., (Sanjay Parihar, J.), 2026 SCC OnLine J&K 38
Inhabitants of Green v. State (UT of J&K), (Sanjay Parihar, J.), 2026 SCC OnLine J&K 32
Ishant Sharma v. State (UT of J&K), (Rahul Bharti, J.), 2026 SCC OnLine J&K 31
Mehraj Uddin Najar v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 25
Mohd. Hussain v. Union of India, (Sanjay Parihar, J.), 2026 SCC OnLine J&K 21
Muneer Ahmad Mir v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 27
Rahat Tandaal v. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 34
Romesh Kumar Sharma v. Union of India, (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 36
Sakshi Khajuria v. Narinder Parsad Sharma, (Sanjay Parihar, J.), 2026 SCC OnLine J&K 24
Shaista Bashir v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 29
Shazreen Sher v. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 35
Shrist Pal Sharma v. State (UT of J&K), (Rahul Bharti, J.), 2026 SCC OnLine J&K 30
Sunil Singh v. State (UT of J&K), (Sanjay Parihar, J.), 2026 SCC OnLine J&K 28
Union of India v. Vipan Sawhney, (Sanjay Parihar, J.), 2026 SCC OnLine J&K 23
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Karnataka High Court [64]
A.M. Mayanna v. Mayiga, (S. Sunil Dutt Yadav, J.), 2026 SCC OnLine Kar 260
A.R. Thammanna Gowda v. A.S. Krishne Gowda, (G. Basavaraja, J.), 2026 SCC OnLine Kar 244
A.T. Sridharav. A.S. Krishne Gowda, (G. Basavaraja, J.), 2026 SCC OnLine Kar 245

Anand Kotreshwar Sithale v. Enforcement Directorate, (G. Basavaraja, J.), 2026 SCC OnLine Kar
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